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Sri Saurabh, Advocate for the petitioner- Financial Creditor.

In this present matter, the Registry was earlier directed to
issue a formal notice to the Cc}rpnrate Debtor Company.
However, the service of such notice is still awaited.

Therefore, the Registry is directed to issue reminder/notice.
The petitioner counsel is also instructed to communicate a copy
of this order alongwith copy of Company Petition to the
Corporate Debtor Company.

The matter to be listed for filing objection, if any of Corporate
Debtor Company.

The matter to be listed on 19" February, 2018
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